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PREFACE X

!
This publication comtains a brief resume of work done by Lek
‘Sabha during the Secomd Session of Eighth Lok Sabha, 1983,

Naw Dmuu; SUBHASH C. KASHYAP,
June 7, 1985 Secretary-Genersl,
Jyeistha 17, 1907 (Saks)
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RESUME OF WORK DONE BY LOK SABHA DURING THE SECOND SESSION
OF EIGHTH LOK SABHA—MARCH—MAY, 1985

1. DURATION OF SESSION

Date of commencement . . . . . . . . 13 March, 1983

Date of cdjournment sine d . . . _ . . . . 20 May, 1985

Date of prorogation , . . . . . . . . =8 May, 1983

Number of days of sittings . . . . . . . 48

Number of hours of sittings . . . . . 340 hours and 4¢
minutes

2. ADJOURNMENT MOTION

Leave mot granted

Subject Name of Member  D-teon Remarks

=2

t

before the

House
Fuilure of the Government and Shri G. M: dhav 13-5-85. The Speker guve
intelligence ncy to prevent Reddy — his comsent. As
terrorist activi which took » loss than 30 Members
heavy toll of human life in Delhi, rose the Spe jor
Hyryana, U.P., Punjab and declured that leave
Rajasthan in a wave.of bomb was Dot granted. .

osions on the 1oth and 1:th
» 1985 which created panic
and a sense of insequrity among
tl.l_:‘ea people paralysing the normal
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SUMMARY

1. Bills pending at the end of the last session . o . . . Nil

=. Bills Introduced . . . . . . . . . . . 23
3. Bills opposed at introduction stage =~ . . .
4. Bills passed by Rajya Sabhs and laid on the Table . . . . . 5

l:inll;np;;eeg by R.lm thlu u.md re’tumed by Lok S.bhl \tmh . ) il
‘6. Bills returned by Rajya Sabha with amendments and laid on the

Table . . . . . . . . . . . . Nil

7- Bills passed. . . . . ' . . . . . . 27
8. Bills negatived . . . . . . . . . . Nil
9. Bills withdrawn ., . . . . . . . . . . Nil
1. Bills part-discussed . . . . . . . . . . Ni
11. Motions for adjournment of debate on Bills adopted . . . Nil
12. Bills referred 10 Select Committee e e e e e Nil
8. Rills refereed to Joint Coramiteer § . . . . . . Nil
14. Bls ropurted by Select Comamicies . « e . . . . Ni
Nil

1.5- ’ﬂ'n f.Pﬂl'tfd hy Jo‘int Coﬂll'!ll.l.ﬂe .‘ . . - . .

6. Bill origina in and referred to Joint Conmuttec Iry Sabba
#;mpect unﬁuch motion for concurrence was

7. Bill at the end of the session pide No. 441 of Lok
h{uﬁdn-hrt 11, dated 31 May, rg&s . . . . .1

~
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SUMMARY
t, Bills pending at the end of the last sowion .

2. Bills introduced . . . .

3. Bills withdrewn . .

4. Bills negatived . . . . . .

5. Bills removed from the Register of Pending Bills .
6. Part-discussed . . . . .

7. Ed“h ﬁeml.ing at the exd of the $:sion

s No. 442 of Bullstin Part.II,
dlhd L 1 ‘5'850 ] . . . . -

15.



4. CALLING ATTENTION STATEMENTS

- Bl-  Brief sulject
- No e who called
attention

Neme of Member Namc of Minister

Dute of statemnent

1. Recent espionege activities
by certzin persons and reve-
ktion of leakage, of Govern.
ment documents and national

Shri Z-ioul
B-sher

2. Situztion arising out of the
fire caused by “influmm ble
Kerosene  supplied in
Kerala by Hindustan Petro- -
leum tion lexding
to scverel deaths and  in.

and the

action ttken by the Govern-
ment in the mztter.

3. R ted unrest amongst
hmuu in the stone quer-
rics at Paridab-d and attack

Prof. M:dhu
D.ndavate

chlorine  Patnaik
.w B Delhi o dave
orks, a to
lives of thoumnds of
and othens “and
steps tuken by Government
in the moteer.

5. Bitumtion arising out. of the
ted violent activities of Singh Malik
elomentn and aM

on non-tribel villagers

the North E=stern Suuu“d
the steps: ken by ‘the Govera-
ment in the m-tter.

6. Reported confiscation by  Prof Madhu
(B:o‘-n:g A;t::wul? la“ Dandavate
Yy t o rge
amunwt of U.S. dollsrs und
Travellers (hequu in
to be ited in m
banks and the action taken
by :he Goverament in the
metter.

B
S!m nﬁah:‘-nty

Shrim-ti Jay.nti

Shri Dharam Pal,

Shri S.B. Chetan
14-3-19f5

Slm Nawal -
Sh-r ma
19-3-1985

Shri T. Anjiah
20-3-1985

Shri Verandra Pati)
76-3-1985

Shrimati Ram
Dulari Sinha
27-3-1985

Shri Vishwana(k
Parwap Singh

29-3-1985

o 48
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10,

11.

12.

. ted fi wdulcntde\ls
Repor ral by

m'tlm na Y

in sanctioning huge amoum
of lonas to a based
firm owned by an Indian
businessmen  and the action
teken by the Government in
the matter.

ted famine and dro-

t conditions Prevailing
in various parts of the country
due to fmlm of raina cnunng
damnge créps,
ahomgc of fodder and dnn-
ing water and the action taken
by the Government in the
mmtter.

. Situmtion arising out of the

recent nmailway  accidents
causing deaths of miny passen-
gers and mJunes to several
others particularly the ene
involving  Howrah-Amritsar
%lnl and HoA\nlh- ;;lﬂtné
Xpress on 5 1, 1985 an
the action taken by the Govern-
ment in the matter.

Situation arising out of the Shrimati Geeta

closure of 2 number of Mukherjeo Shekar Singn

ute Mills in West Bengul
{nd the steps taken by the
Government  in regard
thereto.

Reported removal and ship-
ping of
of Indian art and culture
including rare works of sculp-
tures from diﬂ?::[ent mmeums,
art eries and temples
Indii?nfor display clunm:
the Festival of Indiu
in the TUnited Stites o
America and Fraance with
grave rires, and stepy taken
by the Government in that
regard.

ted financial
faced by the cultivators due
to sharp fall in the prices of
coconut and the root-wilt
disease in the coconut plants
and steps tiken by the
Government in the metter.

. Situation arising out of the Shri Harish Rawat
ted th

muny

a
muu and injuries to others

as a result of firing by
Poliec in ¢the Sahebganj
district of Bihar and the
action taken the Govern-
of 1In in  the

Shri Jai Prakash,_
Agarvnal

Shri V8.
Krishoa Tyer

Shri Amal Datta

Shri K.P.
priceless  treasures Unnikrishan

crisis Shri T. Basheer

Shri Janardh=na
1-4-1983

Shei Bata Singh
2+4-1985

‘BHM Eal
Boge198%)

Sh-i: Chiimider
94-1985

1)

1g-1905

o i s

2degerils

Siyi 3.B, Chavan
734-1903

SAYK P, Sin‘!tho

HM.

24

1 ey

33

e 56

21

23
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decision of

Gova-mnem of India ¢te
fnvite fmh lolrl tenders

for r—-&y pur-
gduhpur g pehne pro-

tona

lction
Government in the smtter.

18. Reported sudden declaration

of ithe

19. Gltption arisiog out of tho

acutc shortrge of drinki
weter in wrrious pm
the country and

mbeu by the Govmm:
in that regard.

4. Sutuauon arising out- of ge Shri §. Jaipal Reddy glla:Navnl Kishore t

Shri Zainul Basher

Bhri Suresh Kurup

Shri Indejit Gupta

Shri h
uﬁw Josep

Shri Virdhi Chander

Juin

H

29
rmn
25-4-1985

20

Rao Birendra $ingh 1
29-4-1985

Shri T. Anjiah 1
2-5-1985

Shri $.B. Chavan 1 13

8-3-1985

Shri Janardhana t
Pooyri
9-5-1985

4

Shri Abdul Chafoor 1
10-5-1985

32
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[ — —_—
' 2 3 t 3
H M
20. Situstion arising out of the Shri Yashwantrmo  Shri B. 1 12
acute shortage of power and Gadhak Patil - Shankaranand
loadshedding in  warious

1 1985
parts of the country and the . 3190
steps taken by the Govern-

ment in regard thereto.

’I21. Sinmtion arising out of the Shri Maurice Kujur Shri Vesrondra Patil
ted closure of Rohtas 15-5-198%
Industries Limited resulting
in unemployment of h:n '
sumber of workers and

action taken by the Govern-
ment in the matter.

o 21




5.

DIVISION

Number of Divisions held

Tee

20



6. FINANCIAL BUSINESS

ot Date of Daie(s) of Time,
sentation
| 4 3 8 4
Ho M
() Rallways Badget
B t (Rail fi -3-8 '
‘m( ‘wnv‘) or 14-3-85 . . 0 42
19-3-85 » General Discussion 10 ot
20-3-85 )
' "Duc and
for nts
i 3 53
mentiry. Demands  14-3-8 20-3-8 *Discussion and
Supg”ry R of 4-3-05 0-3-85 on‘c-?'
Budgot (Railways) for mentary Denmands !
1984-85 for Grants I
(Railways) J
(ii) Gemeral Budget
?Wtﬁ (General) for 16-3-85 1 48
21-3:85 |
n-s-s **General Discussion 19 29
23
-3-85  Discussi d voting
35 on mwn d-snforvg:::u
on Account (voted
without discussion)
1935 -9¢ ¥
Biscussion and Voting an a.w M/M of-
- Home Affairs 9 - 29
' 2-4-85 '
7 29—

8-4-85 Education

*Discussed together along

Railway Gmmtmn Committee and association of Rajys Sabha therewith.

with the Government Resolutions regarding appointment of

**Discxsed (0 ether with Supplementary Demands for Grants for in respect of the
Budget (Genet?l) for :334.05

| (AN
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o-4-85 | External Affairs 9

10-4-85

u-u}-&'.} Steel, Mines and Coal 7
12-4-85

12-4-85 } Chemicals and Fertilizers 5
15-4-85

15~4-8 Health and Family Welfare
154 5} y

wn

16485 | Irrigation and Power
:a:r.%z}
8 Industry and
:::4;: Company Afhairs ¢
94-85 | Food and Civil Supplies
1 } a 5

234-85  Communications 3
23-4-85
341-85} Defence 6
25-4-85

26-4-85 } Commerce and Supply 5

304 Agriculture and 8
,.54'?53} Rurzl Development
2:5-85 | Social and Women’s Welfare 5
3-585 }
3-5-8s |, Labour 6
7583 N
/ (Environment and Forests
Finance
Information and Broadcasting

Law and Justice

J Parlinmentary Affairs

Y Petroloum

Planning

Scionce and Technology
Shipping and Transport

| Tourism and Civil Aviation

27

59

9

03

47

o1



1 2 3 4
H M
[ Works and Howing
Atomic Energy o 03
| Culture
!mu-onics
Ocaan Development
Guillotined at Personnel and
€ P.M. on 7-5-1985 J Administrative Reforms
Space
Youth Affairs and Sport
Lok Sabha
’ Rajya Sabha
Total time taken up
on Demands for Grants 101 54
Dt Gt 7 5338 RmELS B
T e D
\ (1) Budget in respect of State of Punjab
?::ggﬁ(miabl for 19-3-85 135% **General Discussion

. “ﬂilcminn and voting on
25-3-Bs Demands for Grants on
3-85 Account

Supplementary Demands 19-3-85 9%_-3-35 **Discussion and voting on
for Grants in respect of 26-3-85 supplementary Demands
Bud':c’t (Punjab) for for Grants (Punjab)
1

98¢-85 5 03

*Discussed together with the general discussion on General Budget for 1985-86.

#*Discused together alongwith statutory Resolution seeking approval of the continuance
in force of the mation dated 6-10-83 in respect of the Stete of Punjeb issued under
article 956 of the Conatitution by the Pragident for a further period of six months w.e.f.

6-4-1985 and motion for considemtion of the Nationsl Security (Amendment) Bill, 1985.
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9. OBITUARY REFERENCES

§! .No. ¥ Name of Member Date of Date on Time
Death which refere- taken
nce made H M.

1. *Mr. Konstantin Ustinovich Chernenko 10-3-85 13-3-85 ?
2. Shri T. Channaish (Mcmber Provisional '

hﬂumt) . . 18-1-85 13:9-85 I

o 06

3. Shri neenhandhurum (Member Second _ (

Lok 8abha) . . a1-2-85 13-3-85 |
4 Dr. V. A Seyid Mubamrad (Member, Sixth J

Lok Sabha) . . 2B-2-85 13-3-85
5. Shri Dejibe Balwantrao Desai (Member,

Sixth Sabha) . . . . . 19-3-Bs 27-3-85 o o2
6. Shri Ganapati Ram ( Member, Third Lok :

Sebha) . Y. . . . . . 348 9485 o o1

. Shri Jayawant Ghanashyum More (Member,
T Sy ok Sty yum More (Member,

27-2-85 24-4-85
8. Pather Anthony Munuu (Member, Sur.th
0o 02

_ Lok Sabha) . 19-4-85 24-4-85
9. Shri Ram Narain S.Iunm (Membe-r Fifth 3
Lok Stbhe) . 11-4-85 6-5-85
o 02
10. **Dr. Saradish Roy . . . . . 5585 6-5-85
11, Shri Balbir Singh (Member, Sixth Lok Sabha) 10-5-85 10-5-85 o o3
12. **Chowdhry Girdhari Lal . . . 16-5-85 17-5-85 o o2
LY
*President of U. 8. 8. R. Lo
¢*Sitting Members,



10. PAPERS LAID ON THE TABLE

(i) By Government 1280
(#) By Private Members . . . . . ]

217



11: PETITION

Presented by member .

28



s QUESTIONS

i) Starred -

Number of Questions put down in Question Lists for Oral Answers *914

Number of Questions orally answered . . . . . . 283
(ii) Unstarred -

Number of Questions for which Written Answers wore laid including those

put down for Oral Answers but not reached for Oral Answers . **7858
{iii) Short Notice Questions

Number of Questions put down in Short Notice Quuestion Lists . . 3

Number of Short Notice Questions orally answered ., . . . 3

*  Includes 14 Starred Questions postponed/transferred from one Ministry to another.
Ll

Includes 123 Unstarred Questions withdrawn/deleted/transferred from one Ministry
to another. hd

29
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16. SPEAKER/DEPUTY SPEAKER/CHATRMAN

Reforense -

Subjeot

By whom Date

th Annivereary of the victory over the fascist forces in the
Soeond World war.

Speeker  9-5-1985.
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17. STATEMENTS .
(i) Swo Adots Statements mads/laid by Ministers Under Rule 372

sl . Subject Name of Ministers  Date Time
No. taken
I - | 4 5 ’
Fire nccident to 327 UP N $hri Bansi Lal 985 M,
1. Pircnccident to 327 1gpur ri Bansi 1431 o o3
Passcager on R jnand-gron-Dongargarh
Section of South-Eastern Railway on
23-2-1985
2. Government Business for the week Shri H. K. L. Bhagat 15-3-1985 o 1

commencing the 18th March, 1985.
3. Situation in Sri Lankn.

4. Comtitution of Third Wage Board for  Shri T. Aujiah 15-3-1985 o
Sugar Industry.
5. Situation regarding Iran-Iraq War. Shri Rujiv Gandhi  21-3-1985 o
€. Integrated Policy Mecasures on Electro-  Shri Shivraj V. Patil  21-3-1985 o
nics
7. Ahmedsbad Commueal Riots. Shri. 8.B. Chawan 21-3-1985. o
8. Procurement price for wheat and Shri Buta Singh 21-3-1985 o
support price for Barley for 1985-86
m~rketing scason.
q. Killing of a member of Staffof U.S.8.R. Shri 8.B. Chavan 22-3-1985 o
Embassy.
to. Govenment Business for the week com-  Shri Ghulam Nabi  23-3-1085 o
mencing the 25th March, 1985. Azad
11.  Mising official of Sovict Embamy, Mr. Shri Khurheed Alam  25-3-1985 o
Igor Gueja. " Khan w3108
12. Constitution of Wage Boards for Working Shri T. Anjiah 29-3-1985 o
Journalists and non-Journ~lists Emplo-
yees of Newspapers Est:blishments.
Shri Khurseed Alam  20-3-1985 o

18.  Situation in Sq Lanka.

14. Reported Chlorine Gas and Sulphonic
Acid fumes leakage in Union Cor
Indin Ltd's plant ot Bhopal on 28th
March, 1985 and 1st
resulted in large scale tion and
injury to human and animsl life.

" 1?35 which

Shmﬂlhwd Alam 15-3-1985 o

Khan

Shri Veerendra Patil 8-4-1985 o

o5

oz

17

o6
04

02

o3

o5

04

02

s
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1 2 B8 4 3
H M
15. tion of Tea Compnnies Shri Vishwanath B-4-1983 o of
% isition and transfer of Sick Tea  Pratap Singh
ﬂﬂp » 'ﬂ'
16. %wcn toflour mills to purc- Rno Birendres Singh  10-4-1985 0 o3
hue whu.t the open m-~rket. '
17. Crash of an Indinn Air Force Plane Shri P.V.Narmimmh 10-4-1985 0o o5
near Bareilly on gth April, 1985. Rao
18, Rmnling Qerthin decision taken by Shri 8.B. Chavan 11-4-1985 0 03
the Government to restore normalcy
in Puajb.
*19. New Importand Export Policy. Shri Vishwanath 12-4-1985 o o8
Pratzp Singh '
20. Decision on Tripartite Committee’s Shri Vishw-nath 12-4-1985 o  d3
Report for review of Industri- 1 Dearness Pratep Singh
Allow~nce formul~ for employees of the
Central Public Enterprises.
21. Communal riots in Ahmedabad Shri 8.B. Chavan 18-4-1985 0. o5
22. Incident at Amcitsar on the igth Shri 8.B. Chavan 22-4-1985 o 05
April, 198s.
23. A matter concerning the Ministry of Shri 8.B.Chavan 22-4-1985 o 0z
Home Affirs rised by Prof. K.K.
Tewary in Lok Sabha on the 18th
April, 1985.
24. Ahmedabad situation. Shri $.B.Chavan _23-4-1935 o o9
25. Situntion in Sri Lanka, Shri RAjiv Gandhl  25-¢4-1985 o o2
26. Gmnt of Interim Relief and nn Shri Vishwnath 26-4-1985 o o1
Instalment of Denrness allow.nce to Pratap Singh
Central Government employees. )
27.  Setting up of Commission of Inquiry = Shri Ashoke kumar  26-4-1984 o o1
to inquire into nllegations of org nised Scn
violence in Delhi following the -ss~ssin-
ation of late Prime Minister, Shrimmati
Indira Gandhi.
28,  Present situation in Sri Innka, Shri Khursheed Alam  29-4-19850 06
Khan
29. Withdrawal of money from the Contin.  Shrimati Rem 29-4-1985 o 03
gency Fund of Indi~ for meeting the Dulari Sinha
requirements of funds for the Commi-
ssion of Inquiry for Delhi riots.
30.  Government buriness for the week Shri Ghulam Nabl  3-5-1085 o o7
Commencing the 6th May, 1985, Asad
3t. Increasein the Swatantrata S:inik  Shrimati Rnm 7-5-1985 o o
Sammmn Pension Dulnri Sinha. '

* Alsolaid on the table,



s 4 5
a H M
32. Government business for the week Shri HK.L.Bhagat  10-3-1985 0 14
commencing the 13th Mey, 1985, .
33. Abolition of the Andhra Pradesh Shri HR.Bhardwaj 10-5-1985 o o1
Legislative Council. v 105190
34- Swmtement on Sri Lanka. Shri Khursheed 10-5-1985 o o4
Alm Kh:n.
35. Additionnl allocation for Rural Lind-  Shri Vishwanath 14-5-1985 o o3
less Employment Gurrmntee pro- Pratap Singh .
grrnmme for 1985-86 for construction
of rur: 1 houses for Scheduled Custes
. and Scheduled Tribes, .
36. Freight rate forsalt for humsn consu- Shri Bansi Lal 15-5-1985 0 o2
mption. .
37 Treatment of Dewness Allow ince san- Shri Janardhana 17-5-1985 0 o1
tioned upto Consumer Price Index Poojari
level of 568 for the purpose of retire-
ment benefits for all Centr]1 Govern-
ment Employees retiring on or after
the gist March, 198s.
(if) Matters munder Rule 377
Sl Subject ™ N :me of the Member Dute Time
No. who rised the matter tuken
1 2 3 4
H M.
1. Shortrge of blrckand white roll Shri V.8,
films resulting in herdship to thous- Vijayaraghavan
ands of photogrephers in Kerala.
2. Need for central assistance for soil con-  Smt. Jayanti
servation schemos in Orisea Patnaik
3. Need to exzsmpt the House Rent Allo-  Shri Mool Chand
wance pid to Government en?loy- Daga
ces living in their own houses from
Income-tax.
4. Noed to ensure remunerative price of  Shri Ram Pyare L
prddy to ~griculturists in Mp.i'rnpm Panika
district, Uttar Predesh,
5. Need to check the pollution of atmos-  Shri Zuinul Basher
phere crused by the affluents of the
P.V.K. Distillery in Nandganj
(Utwr Pradesh),




4

4 3

10,

12.

13.

14,

15

16.

8.

19.

20,

for the development of hill areas.

Need to formulute proper sports policy  Shri Satyagopal
to encourage all the popular games.  Mishred

Need for immediate steps to create a Shri 5.M. Bhattam
free trade zone at Visskhapatnam
port. .

Need to issur a commemorative stamps  Prof. Saif-ud-Din Soz
in memory of Sheikh Mohammad
Abdullsh. '

Acute shortage of small denomination  Dr. A. Kalanidhi
coins,

Sharp fall in the pricc of mustard  Shri Birbal

seeds. J
Deley in est-blishing the proposed Shri Ram Pyare
Reilw-y CGoich Factory ~t Moh-.n- Panika

,pur, District Mirzapur, U.P. -

Need for increase in the scholarship Shri Mahavir Prasad
amount given to Scheduled Chstes
and Scheduled Tribes and backw:rd
classes students in view of incremse
in the cost of living.

Acute shortrge of drinking water in  Shri Zainul Basher
Gazipur district, U.P. and need to
formul-te Jong term schemes to tac-
kle the problom.

Worsening law and_order situation in  Shri Lalit Makan
South Delhi and need to provide
more police posts and mobile vans.

Need for immediate steps for the de- Shri Chintemani
velopment of P-radip Port. Panigrahi

Pollution of Kallada river near Quilon Shri K. Kunjambu
district }Keral.a) and need to teke
anti-pollution measures after enquiry
by a central team of experts.

Nrcd to c'ear the Po'arwaram Project  Shri S.M. Bhattam
in Andhra Pradesh and its take-over
by Centre.

Acute shortage of drinking water in Shri Narayan
Kharapur (West Bengal) and negd to  Choubey
take i iate steps to bring water

H M
Neod to amend the Forest .Act, 1980  Shri Harish Rawat |' 14-3-1985 o 19

 18-3-1985 o

from Subarnarekha. -

Drought conditions in Rajasthan and  Shri Virdhi Chander
noed fof Clentral assistance for  Juin
drought relief wotks,

10




1 2 3 4 5
H. M.
21, Need to regtoke E.S.I. benefis to cas-  Shri 8. Krishna
hew wo! . Kumar
22. Noeed to take immediate tocheck Shri Rumjit Singh
the pollution of a ere and Gackwad
water cawsed by the chemieal und |
gus based industries in and aroudd . I
Vadodara. 1
29. Exploimtion of t workers at work  Shri Somnath Rath * 19-3-1 o o
?:le orv.n Stcel Plant in Andhra 931985 ’
need to provide better
fmlinu and wnges to these workers.
24. Need to formu'ate a Neutional Sports Shri Priya Ranjan .
Policy and training to participants Das Munshi
keeping in view the next Olympics
at '
25. Sh fall in the price of indigenous . Shri Gem'gc Joseph
ubber and necd to stop the import  Mundaka 1
of rubber and purchase of surplus | .
rubber by Goverment.
26. A'zmtmn by Kendriya Vidyalaya tea-  Shri Basudeb Acharia
chears and need fror dialogue with ]
representatives. J
27. Scarcity of drinking water, particu- Shri Harish Rawat 7
larly in hilly arcas of U.P. and
noed to provide adequate finances .
for drinking water schemes.
28. Need for establishing an Aqriculture Shri Banwarilal
University at Jobner, Rajasthan. Bajrwa
29. Scarcity of fodder and drinking water  Prof. Narain Chand
in certain districts of Himachal Prarashar
Pradesh due to failure of rains
and need for immediate financial
asvistance by the centre. -
30. Need to declare Gyanpur and Mir- Shri Uma Kant } 20-3-1985 o 1r
zapur Tehsils of Varanasi district Misbra
as Industiial area for production
and export of carpets and brams
utensils.
31. Need to broadcast news bulletins in . Shri P. Penchalaiah .
regional languages from A.LR.
Dethi.
32. Sea erosion in Soutb Canara District  Dr. V. Venkatesh

(Karnataka) and necd for construc-
tion of a sea wall on the entire

1ea coast, J
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33. Pollution in Delhi particularly in  Shri Jai Parkash
Qhandn i Qhowk and n for Agarwal
revamping the Parliamentary En- N
vironmental Forum and an cxpert
CQommittee to s t ways and
means to solve the menace.

3¢. Need to raise monthly quota of kero-  Shri V.8.
sene to Kerala. Vijayaraghavan

35. Noeed to expsdite the construction of  Shri Madan Pandey
proposed rail-road bridge between
Qhhitauni Bagaha Stations.

36. D:ought conditions in Himachal Prad- Shri Krishan Dutt
drsh and need for financial assis- Sultanpuri
tance. '

37. Need to sanction additional central Shri K. Pradhani
awistance for early completion of
Upper-Kolab Multi-Purpese Pro-
ject in Orissa.

8. Permiwion for Son-et-Lumiere at Smt. Jayanti Patnaik
Konark.

-

border between India and Banslll:-
desh to protect the séeurity of t

L

J

-

H‘ M.

20-3-1985 o 11

.

39. Need to  complete the fencing of ShriChintamani Jena Fm-s-:gﬂ; o 17

b natijon.

40. Need to setp ‘up the work to upgrade Shri AmalDatta
telephone exchange at Diamond .
Harbour.

41. Need fo. irrigation facilities in border Shri Janak Raj Gupta
arcas of Jammu and funds for dig-
ging wells for irrigation prurposes.

42. Need to conctitute a Pepper Board on  Prof. P.J. Kurien
%h;. rdattr:m of the Gardamom
rd.

4¢3. Need for replacing the existing Kur-  Shri Amar Roypradhan
seon%Tclcvision Relay Centre by
a high power T.V. transmitter.

44. Need to bring Talchar Qoa) fields  Shri Harihar Soren
. and Ib valley I;.:":le fields umder
one separate subsidiary company of
Coal India Ltd. with headquarter
in Orissa.

45. Need to  isue a commemorative Shri Sriballav
“stamp in memory of Vir Surendra  Panigrahi
Sai, a freedom fighter. ‘

46. Nead for taking steps for preventing  Shri N. Venkata
the reported killing of cows in Ratnam -
thousands in Weit Germany.

A

|




| 2 3 4 5
H. M.
. l'uhmu supply of water for irriga- i S. Singarava-

¥ n Thanjavur District and ivel
nead to secttle Gmnry waser
dispute.

48. Need to check infiltration of - Prof. Nirmesla Kumari

ers and 'plu in Barmer m‘% Shaktawat
g&utch Districts.

49. Need to implement the regommeda-J . Shri G.M, 22-9-1 o 14
tion of High Power Panc] on Banatwalla 985
Minorities. '

50. Need to sanction more posts of Judges Shri Slla.nr.anm Naik
for Goa, Daman and Diu. ‘

51. Need to reconsider the decision to  Shri A. Charles
acquire land adjacent so the Eas-
tern pu-lg an“T;;m%um Gw‘;‘l_

* Airport for orce Complex
Southern Command.

52, Necd to declare UGAD] a closed Shri Ajoy Biswas

ohday for Central Government
offices in Andhra Pradesh,

53. Funds for develoyment of Chilka, Smt. Jayanti

h’ke,a place of national tourist Pa'{n:anll:
importance.

84. Necd to revive the licence of the Shri R .P.
Kisan Sahkari Cbini Mill of Suman

55-

56.

57

Akbarpur (Uttar Pradesh).

Need to start a ‘Vayudoot Air Service Shri Jmak Raj
to various parts of Jammu &

Kashmir,
Provision in the Seventh Plan for 8hri Virdhi
irrigation in Barmer and Jalore Chander Jain

" (Rajasthan) from Narbada.

Acute shortage of drinking water in  Shri K. Ram-
Auantpur (Andhra Pradesh) and  chandra Reddy
ne+d ancial assistance.

Need for unconditional release of Prof. Madhu

Swami Agnivesh and his colleagues  Dandavate
prior to tripartitc meeting to settle
the quarry workers® dispute.

1]

Need to appoint a full-time executive Shri Saifuddin
and an uiry to look into the Qhoudhary
affairs of ghnral Brakes and Valves,

Qalnlttl

Need to establish industrial units in Shri D.L. Baitha
Purnea (Bihar) for its develop-
ment, -

»

‘45-3-1985 o 13

~
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o 2 3 4 5
H, M.
1. Need to open purchase centre for pota- Shri Zuinul Bashgr ) ot
toes and construction of more cold :
storages in Utar Pradesh.
62, Finnciul assistance to tho State of Shri Chintamani
Orissa to mecet drinking water scar-  Jema
city. )
: 63. S to encourage tourism in Jammu Shri Abdul Rashid
» T Kashmir. i Kabuli
i 64. 8teps to clean the water of Yamuna at  Shri Kunwar
N thura. Manvendra Singh h
65. Nced for an carly decision on the re- Prof. Narain Chand ’,-.36-3-1985 o 14
commendations of the Committec for ~ Parashar
the welfare of servicemen.
66. Negilh to abolish the lease x‘ystem in Shri Lalit Muken
rinl.
67. Need for providing drinking water to Mohd. Ayub Khan |
the people of Jhunjhunu cqnsti-
tuency from Indira Gandhi Canal.
Need to open new Telephone Ex- Shri Krishan
changes in Hinmtachal Pradesh. Dutt Sultanpuri.
% 6g3. Neced to construct an over-bridge at Shri K. Mohandas
' Kallettumkara Railway  Crossing ‘
(Kmh)- \ P
70. Increassing use of narcotic drugs in Shri Jai Prakash )
Delhi, especially by students. . Agirwal
71. Need for T.V. relay Gengre at Bidar Shri Naminih Roa
(Karnataks). Suryuvanshi
72. Need to issuea stamp on Chittergarh  Prof, Nirmala Ku- |’
. Fo tr. mari Shaktawat
78. Need for financial assistafice to cons- Shri V.S. .
stiuct godowns in Kerala for proper  Vijayaraghavan
¥ storage and distribution of essential
commodities. N
A 29-3-1 [
74 Finarcial assistance for constriction of Shri Ram Pyare { 7-3-1985 '8
Obre-Ghorawal Road, U.P. in the Panika
Seventh Plan. : ‘
45. Need to expedite the erecting of Shri Shantaram l
new T.V. tower and provide BNG  Naik 1
equipments for Pangji Retay Setion. i
76. Nced for a uniform power teriff for  Shri .M. !
S the entire country as recommended Bhattam |
! by Rajyadhyaksha Committee. l
+«7. Mismanagement in Gaya Cotton and ' Shri Ramashra
7 Jute Mill under N.T.C. in Gays,’ Prasad Singi;’ -1';

-

Bihar. :




48.

79

83.

8s.

87.

Need to issue directions to Coffee Board
to purchasc coffee from producers of
Idukki and provide godowa facilities
at Idukki.

Need for proper implementation of
Employment Guarantee Scheme in
Garb-Chiroli (Mahairushtra) and
financial assistance to the State
Government for the purposc.

Need to provide S.T.D. facilities in
Lakhimpur Khiri (Uttar Pradesh).

Discharge of affluents by the caustic
soda factory into the sca off Karwar

_and need for Central directives to
check pollution.

Construction of “Masani Dam” and
‘Barruge’ at Mahendragarh,
Haryam, and need to keep it open
throughout the yeur.

Need to take immediate decision for
setting up a coach factory ut Gorukh-
pur.

Need to convene mecting of Chief
Ministers of Orissu and Andhra
Prudesh for early clearance of the
Vamsadhara Prgject.

Reduction in duration of Tamil pro-
grammes on T.V. by increausing the
time for network programme und
need to restore carlier timings.

Huge accumuhition of handloom cloth
and steps for its early clearance and
need for redressal of the grievances

, of hundloom weavers.

Need for allocation of adequ:te funds
for viccimition of children nguinst
various discases.

Need to reopen the Phulwari Cotton
Mills, Putna (Bihar) to suve the
workers from sturvation.

Need to provide electricity connections
to the people living in unauthorised
houses constructed before 1981 in
outer Delhi.

Need to take immediate steps for re-
viving sick and closed units of West
Bengal, particularly in Howrah.

Prof. P.J. Kurien

Shri Vilas Muttem.-
war

Smt. Usha Verma
s

Shri G. Devarya
Naik

Shri Ram Singh
Yadav

Shri Madan
Pandey.

Shri V. Sobhanad-

reswara

Shri N.
Soundirarajan .

Shri N. Dennis

Smt. Madhuri
Singh

Shri C.P. Thakur

Shri Bharat Singh

Shri Priya Ranjan
Dis Munshi

.“-’*

e b —— “-W-——‘

L, 28-3-1985 o 12
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29-3-1985. .
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Uttar Pradesh.

47 i
.
a1 2 3 4
1
| H M
~. .
=91. Vialation of prescribed daws by deep Shri Sumnathhthé'
sen fishing trr.wlerscelyr fishing in | |
shzllow waters and need to continue |
their operations to depths exceeding |
200 metres. I
I
<92. Rude and unhelpful behaviour of the Shri Shanti | 2931985 o 10
Telephone  operrtors at  Sangod  Dhariwal b
(Kota) and need to redress grievances h
of subscribers and obviute losses to |
the exchequer. |
-g3. Power crisis in West Bengal »nd need Shri Basudeb :
to consider the offer of Britain and AcHaria 1
Hungzry to supply T.G. Units and . ( te
turbo generators for CESC  and .
Ramman Hydel Project of West J
Bengul. ‘
94. Need to provide drinking water in  Shri Pmm -‘]
villzges of Vidisha Parliamentary  Bhanu rma
constituency and to declare Vidisha, . I
Rrisun  and Schore districts as
drought =ffrcted  districts. :
95- Need to construct hogses for workers Shri G. Bhoopathy , 1-4-1985 o 1o
employed by public sector under-
tekings and collieries in and around !
Ramagundam. l‘ .
-96. Reported abolition of freight equalisa- Shri V.S, I
tion scheme with respect to Iron and  Vijayaraghavan |
Steel and need to withdraw the orders |
or compensate the State of Kerala. ' |
’ |
-97. Need to review the purchase price of Prof. Nirmala | -
opium to help opium growers. Kumari Shaktawat %-
98. Need to start a helicopter service to Shri Jai Prakash | .
Badrinnth and Kedarnath, Agar |
+ |
!
‘99. Need to open more brenches of banks Smt. Geeta
in Midoapur (West Bengal). Mukherjee ’
!
100. Need to grant permission for manu- Shri R.P. Suman | I~-1983
facturing staple yarn in spioning . |
mills of Uttar Pradesh. I
201. Need for early enactment of a compre- Shri Ram Pyare
hensive bill to declarc all those per-  Panika !
sons as Scheduled Clastes/Scheduled |
Tribes who satisfy the required con- J
ditions.
nez. Need to take effective steps to over- Shri Zainul 1.
come the acute power shortage in Basher Il’
J




priate

\ 48
- .
1 2 3 ) 5
: . HM
103. Damage to crops and need for reloase of Shri Birbal 1
more water in canals in Rajasthan ®
and to give compensation and sub- !
sidy to farmers for installing genera- |
ting sets for tube-wells. - !
104. Noed to provide financial assistante for Shri Virdhi
completion of Sagar Mal Gopa link Chander Jain
project of Rajasthan Canal. .
105. Need to set up Integral Rail Goach Shri G. Janga
Factory at Kazipet, Reddy.
106. Failure of the Indian Missions to pro- Shri Abdul
vide help to the stranded Indians  Rashid Kabuli \
in various cities of Iran and Jraq.
107. Need to accord financial assistance or Shri Ram S:ngh
construction of link roads between Yadav
Alwar and Delhi under Netional
Qapital Region plan, !
108. Acute water scarcity in Orissa and Shri Somnath Rath  2-4-1985 o s
need for special grant to the State of -
Orissa to provide relief to drought
affected arcas of Orissa.
109. Need to establish T.V. Gentre in Phula- Shri Radhakant
bani district, Orissa. Dighal .
t1o. Need to modernise the fertilizer plant Shri Madan Pandey
of Fectilizer Gorporation of India in
Gorakhpur.
111. Incrcasing incidents of air crashes Shri Chintamani .
because of birds-hits, Panigrahi
112, Death sentenge to AYAZ SAMOO, Shri Saifuddin
labour leader in Pakistan. . Chowdhury.
113. Shortage of filtered andunfiltered water Shri Qhintamani
in Delhi and need to take immediate  Jena
steps to overcome the chronic pro-
blem. J
114, Need to improve the working of tele- Shri Prata
phone system in Vidisha Parliamen-  Bhany Sharma
u:lr Omnitumcge and to provide
8. T.D. facility. between important
towns in the area.
118, Need to allocate more funds to Uttar Shii Ram Pyarc
: during th Five Year  Panika
Plan for its development.
. . ) . ‘B-4-1983 o oy
116 . Need toinstal a high power T.V. trans- Shri D.L. Baitha .
mitter at Purnea.
114, Supply of air to air missiles by U.S.A. Shri Chintamani
7 ?;)prlkim and need to take appro-  Panigrahi
Jl

and timely action in this
regard.




118,

119.

120.

121,

122.

123,

124.

125.

126.
127,

129,

“130.

14].

Need to open Oentral School in Gazi-
pur, Uttar Pradesh. P

Non-payment of wgges prescribed
under the Minimum Wages Act to
industrial workers in the country.

Drought conditions in Warangal and
other districts of Andhra Pradesh and
need to provide lift irrigation scheme
on Kakatiya Qanal,

Need to erect barbed-wire fencing along
the border of the National Tiger Pro-
ject, Siraska, District Alwar to save
the tiger popylation from poachers
and also villagers from their attack.

Need to regularise and make perma-
nent all casual labour.

Need to give Sodium Thiosulphate

tBr;aotmom for d:-to:iﬁmtio:‘ bof

pal gas victims as suggested by
IOMR.

Need to instal a high powered T.V.
Transmitter in Chittorgarh so that it
could serve Dungarpur, Banswara,
Mandsaur and Neemuch arca.

Unasatisfactory working conditions of
workers in Mica Processing Factory,
Giridih and need to transfer MIDQO
H:adquarters from Patna to Giridih,

Need to revive malaria eradication ¥
programme

Shortage of drinking water in Bihar'
and need to solve the problem.

Need to provide reservation and other
facilities to muslim sweepers of
Uttar Pradesh similar to those
given to Hindu sweepers.

Need to take up the developmentsl
work around Puri, Konark and
Bhubaneshwer which are places of
tourist attraction and pilgrimage.

Shortage of fertilizers in Bihar due to

low production in Hindustan Fer-

tilizers Unit oi'Barluni"’ Vi

Need for early decision for lel'll
of second instmlment of Interim
relief to Central Government
employees.

ER

Shri Zainul Bashscr

Dr, Chander -
Shekhar Tripathi

Shri Q.
R::dqyjann

Shri Ram Singh
Yadav
Dr. A. Kalanidhj

Shri Hannan
Mollah

Prof. Nirmala
Kumari Shaktawat

Shri Sarafraz Ahmed

Shri Madan Pandey
Smt. Krishna Sahi
Sh. Mahavir Prasad

Sh. Breja Mohai
Moln";ty .

Smt. Chandra
Bhanu Devi

Sh. Lalit Maken

8-4-1985 o o9
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132. Need to clear the proposal to pro-  Sh. Narayan Ghoubey]
vide irrigation- facilities in Midna. -
pur, West Bengul.

153. Need for daily direct trein between Sh. V.. Krishna 10-4-85 o 12

Delhi and Bangalore. Iyer

134. Reports of large scale slaughter of Sh. Krishan Datt
* "::rm in West Germany 2nd nocd Sultanpuri

to save them and import them.

for free sup&h to farmers in

Himachal

e T o —

135. Need to direct military zuthorities to Sh. Virdhi Chandes
provide drinking water in Barmer, Jain
Jaisalmer and Jodhpur and sur-
roundmg villages through tunkers.

136. Need to supply Nut coke and Pearl  S.. Hafiz Mohamad
coke to help bruss industry of Siddiq
Moradshad, Uttar Pradesh.

187. Need to instal 2 10 KW transmitter  Sh. Krupu Sindhu
for relaying T.V. Programmes  Bhoi
from Sambulpur to Western Parts
of Orissa.

138. Noeed to set-up a River Travel Deve- Sh. ng\njay Singh
lopment Corporatnon to promotc

travel by boa
130 Noed to expand Inter State Bus Termi- Sh. Jm Prakash
nal Knshmere Gate, Delhi and Agarwal 11-4-85
improVe its management.
140. Need to open an oil refinery in 8h. Kamod; Lal
4 Morena, Madhyn Pradesh Jatav ,

141. Financial llllltl!lce for thedewloA: Sh. U
¢ ! ment of Mirzapur district un maiant Mishra
N.R.EP. 3nd NLLE.G. prog-
ramimes. N

142. Damage caused to fruit laden trucks  Prof, Saif-ud-Di
4 m?ruonurotmd Amdpur Fruit -u llsol|
Market during Nmmbgr riots t;nd |
noed to pay' compensation to the
affected people. - I
. Disruption of public lifc in the capital Sh. Satyngopal
143 due to mdgen riin on gth ot 5 erm
1985 and nced ‘to improve drainage
systemy

144. Need to establish electronic industries Sh. Ajay Mushran L
“ in Jﬂbrlpur or Katni in Mudliwa A a 112485 o 14

e e s — e — —— = — e ) -




- |

‘145-

146.

147.

148.

149.

451,

152,

153.

154.

1585,

156.

£57.

Need to take over Bhakra Control Sh. Birbal
Board by the Centre to provife
adequate water to the farmers of

Gangenagar,

Need to declare lgh April, a holiday Sh. R.P. Suman
in memory of Dr, B.R. Ambediar
und to include his biographical
sketch and other works in text books.

Growing unemployment in the coun- Sh. Krishan Pratup
try and need to tuke measures to  Singh
tackle the problem.

Need to provide financial assistance Sh. G.L. Dogra
ar&cd otélc-r rcl;of tof ?c droughdt
affected people of Jampu rn
Kashmir State. e

Disputes  over the rival tenancy Prof. K.K. Tewari
claims between the farmers of
Balia (Utter Pradesh) and Bho'pur
Bihar) becuuse of constant shi
nges and need for the Ccntnl :
Government to intervene for provi-
ding lasting solution to the wvexed |
problem. -

Air pollution in Visakhapatnam Sh. S.M. Bhattam
Andhra Pradesh) and ncecl to
take remedial steps. -

Need to conduct clections to local = Sh. Mool Chand Ddga

bodies on schedule.

Need to include Erawal and Lashkari Sh. Shanti Dhariwal

Castes in the list of Scheduled Castes. .

Closure and mismanagement in T.K. Sh. A, Charles
Chemicals Limited, Kochuveli (Tri- -
vandrum) and need for its take
over.

Need to delclarc Hyderabad as an Sh. G. Bhoopothy
International Airport.

Erosion by Ganga and Bhngirathirivers Smt. Bibha Ghosh
in West Bengal and nced topro-  Goswami
vide adequate funds for anti-ero-
sion memsures.

Need to set up industries in Raigarh Kummari Pushpa
(Madhya Pradesh) for it develop-  Devi Singh

Need to trke urgent stept to check Sh. Ram Nagina
increvsing incidents of small pox  Mishma.
in Uttar Pradesh.

- 15-4-85

> 12-4-85

o 14

o 10
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158. Need to implement the recommen- Sh. Gunp Ram

dations contained in the Twenty-
seventh Report of the Committoc
on Subordinate Legislation regard-
ing recruitment rules Tor various -
posts in the Water Management
and Command Arca Development

tion.

159. Need to lay a railwady line between
Sahajanwan and Balampur uia
Bansi.

160. Need to revise the timings of certain
trains running on Gaya-Kiul section”
of Eastern Railway and to provide

b 3 a fast train between Gaya and

Deoghar

p [ ]
¢ 161. Need to sanction additional funds for

removation and modernisation of
dam Thermal Power
Station.

162. Need to clear the scheme for
modernisation of Kangasabati Re-
servoir Project in West Bengal. -

163. Need to provide stoppages of Malwa
Super Fast E\’/Tm and Dakthin
Express at disha and Ganj

164. Need to Bring Purnea (Bihar) onair
map of India.

165. Need to complete the distributaries
in Ganganagar district taking off
from Indira Main Canal.

166. Need to establish electronics industry
at Gorakhpur and milk-based indus-
tries in Eastern Uttar Pradesh in the
Seventh Plan.

167. Nced to develop Visakhapatnam as a
ﬂllt‘l."l‘ resort.

168. Need to start local train service bet-
ween Varanasi and Mughal Sarai.

1689. Need to reconsider the increase in the
rates of slectricity by Delhi Elec~
tric Supply Undertaking.

170. Noed to prw:de a railway level crom-

and connecting roads in Jalla

mnnr Patna,

Division in the Ministry of Irriga-

Dr. Chander
Shekhar Tripathi

Smt. Krishna
Sahi

Sh. V. Sobhanadrees

wara Rao

Sh. Ajit Kumar
Saha

Sh. Pratap Bhanu
Sharma

Sh. D.L. Baitha

Sh. Birbal

Sh. Madan Pandey

_‘_aig
Sh. 8.M. Bhattam

Sh. Zainul Basher
Sh, Jai Prakash
Aggarwal

Sh, C.P. Thekur

-

1-
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171.
172.

173

174

175.

:75.

177.

178.

179.

1Bo.

181.

182.

183.

-

Need to provide sp=dial funds to states
in the Seventh  Planfor  providing
m->dical facilities in villages.

Need to establish a National Institute

for Translation and Interpretation to

- promdte understanding of different
anguages.

Nreed to sanction morc funds for
drought relief programm=s in Kar-
nataka,

Noed to poovide fundsin the Ssventh
Plan for Talcher Supsr Thermal
Plant and IB Valley Thermal Pro-
jectin Oriua,. '

.

Situation arising out of the Resolution
paned by D.D.A. asking D.C.M. to
shift from the non-conforming area
and D:lhi Administration not allow-
ing the Mill to close.

Need to glear the Bisalpur irrigation
and water supply schems jmmedia-

tely toprovide  drinking water °

and irrigation facilities in Deoli Teh-
sil (Rajastharf).

Nzed for a T.V. tower in Lakhimpur
Kheri (Utzar  Pradesh).

N-=rd to help the State Governmsnt of
West Bangal to tackle the acute
scarcity conditons of drinking water
in Midnapur and other adjacent Dis-
tricts in the State.

Shodtage of eclectricity in Rajasthan
and need to  supply adequate quan-
tity of electricity from Atomic Power
Station, Kota ahd Singrauli Thormal
Power Plant.

Need to provide. 229 KV line from
Ramigundam Thermal Power Pro-
ject of NTPC to Warrangal District.

Need to direct HUDCO to - incrgnc
the amount of house building léan
for the houseless poor.,

Need to retain the limit of financial
asistance of Rs. 5000/- given to poor
Huarijans for improving their social,
economic and h=alth conditions.

Famine conditions _ in Msharushtra
need to  take relief measures  for
farmers.

.
— -,

Prof. Nrimala Kumarij
Shaktawat

Sh. Chintamani Jena

Sh. V. Venkatesh

Sh. Sri Ballav -

Panigrahi

Sh. Lalit Maken

Sh. Banwari Lal
Bairwa

Smt. Usha Verma -‘\‘

Smt. Gecta Mukher-

jec

Sh. Virdhi Chand=r ~
Jain

Sh C. Janga Reddy
Sh, £. Penchalaiah

Sh. Mahavir
Prasad.

L 18-4-85 o 16

b
Sh. Vilas Muttemwar
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184. Need to establish industries in. Khe- Dr. Chander SheH'Er
garin (Bihgr) for its development. Verma.

185. Need to direct Government of Rujas- Sh. Ram Singh Yadav.

than to help farmers whose crops
wbcrc dam:ged by hailstorms.

186. Need to start relief works under NRELP  Smt. Vidyavati
in Bundelkhand (Mudhya Pradesh) Chaturvedi
to provide jobs to people.

187. Menace created by the tigers around the Sh. Sanat Kumsar
. Sunderbans Tiger Project in West  Mzundal
Bengal and need to tuke meusures to :
save people and cattle.

188. Famine conditons in hill arcas of Ut;.r Sh. Harish Rawat
Pradesh and need for relief mensur- b

c1,

189. Need to open a Postal Division in Sh. Jagrnnath
Orism Pattneik

*90. Acute shortage of power in Uttar Pre-  Sh. Jitendra Prasad
desh purticularly in Shahjanpur and
need to divert power from other
states.

191. Need for release of Centrzl Government Sh. Ram Nagina
share for speedy construction of Mishra
road bridge over river Ghaghra in *
district Deoria (U.P.)

192. Need to provide cotton yarn at rexson-  Sh. Kamla Prasad
able rates to the weavers of district Rawat
Barabanki in Uttar Pradesh.

198. Need for providing more fimancial aid Smt. Vidyavati
by the Centre to the State Govern-  Chaturvedi
ment for providing drinking water
in Tikamgarh. district Chhattarpur,
Madhya Pradesh.

104. Need to streemline the implementation Sh. Harish Rawat
s of the Sclf Employment Guarantee
Scheme and to increase the limit

of Bank loans.

195. Pollution of Ganga nt Hardwei due to Sh. Chintamani Jena
discharge by BHEL and IDPL etc.
and nced for effective remedial
steps.

1g6. Need for sanctioning the project by the Sh. P. Panchalainh
Centre for construction of a road
from Itchapuram to Thadz, Andhra
Pradesh.

strike by RMS and Sh. Anand Pathak
197- Thr;;fﬁ';d mw' ‘lw}'ﬁon on 6th
June, 1985.

ng~4-85 o 10
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193 Need for installation of T.V. station in  Dr. G.8. R..._]hlm

Birpur, Bihar.

199. Nfcd for the Centr: 1 help to the Stare
Governmont fur construction of Na-
tional Highway from Gopalpur to
Orisma border for socizl and econo-
mie upliftment of tribal belt in Ori-
ssa,

200, Need to construct a railway bridge over
Seryu (Ghaghra) river to connect
Ayodhya and Prayag by zn exp-

resstrzin, ,

201. Need to expcd.ue construction work of
‘Mathura-Alwar new Railway line
{Central Railw:.y).

202. Need to clear the pending «pplications
of Frecdom fighters and ex-I.N.A.
personnel for grant of pension.

203. Need for sctting up of fishing harbour
at Parudeep.

204, Need to declzre Jagn Jyoti Busaveswars
birthday as a National holiday and
instal his statue in front of Parlia-
ment House,

205. Need for allocation of adequate wagon
to Coimbatorc to facilitate move-
ment of pig iron and other steel
masterials.

206. Need for direction to the Depertment of
Archr.eol to take over certain .
temples architectural and zesthe-
tic valu¢. of Hassan district (Karna-
taka) which are in dilz=pidated
conditions.

207. Néed to remove shortage of dicsel in
Gorakhpur district.

208, Need to print retail pnm on all
varieties of cloth on each metre.

209. Need to extend Akbarpur-Tanda Rail-
way line and construction of another
piatform with sheds on those Railway

N Statlonl

210. Need toextend the serviees of Vayudoot
1. A. Q. to Purnea (Bihar).

g11. Increasing volume of traffic from Kerala
to  Gulf-countries and need to
declare Trivandrum as an  Inter-
national Airport and to complete
the work on Qalicut and Cochin
airports.

Sh. Jugann:th
P..tmaik

Shl. Nirmal Kh:tri

Sh. Ram Singh stav

Prof. Narian Chand
Parashar

Smit. Jayanti Patnaik

Sh. G.S. Basavaraju

Sh. N. Sunderrajan

Dr. V. Venkatesh

Sh, Mzhavir Prasad
Sh, Shanti Dhariwal

Sh.RP. Suman

Smt. Madhuri Singh

Sh, K. Mohandas

e
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to provide special amistance to the
State Government for installing hand

pumps etc.

Shaktawa:

1 2 3 4 . 3
T
[ H. M.
|
212. Need to draw a tributary from Sone Sh. Q.P. Thakur 1
Irrigation Canalfrom Dhana to Pareb
.in Patna district. J
213. Need to set up a Qentral Board for pro- Shri Jai Prakash 1
per maintenance of places of religious  Agarwal '
and tourist importance near Haridwar |
and Rishikesh, : 1
214. Drought in Madhya Pradesh and need  Shrimati Pushpa Devi E
. to provide adequate central asvistanoe ]
for we=lfare schemes etc. 1
215. Need to widen National Highway  Shri Virdhi Chander !
No. 15 : Jain : 25-4-85 o 19
:-216. Need to em!mpt marine products from Smt. Vijayanthimala !
. levy of taxes bv the Governmenit of Bali !
Tamil Nadu. - ‘,
217. Need to modernis= the Krishna Irriga- ShriP. Sobhanad- * |
tion Delta System by providing Cent- reeswara Rao. !
ral and World Bank assistance. ' 1
-218. Need to allot land to landless farmers of Shri Birbal
Ganga Nagar Districtin Indira Canal |
_region, ' J
219. Need to include Ghazipur and Balia Shri Zainul Basher h)
(Uttar Pradesh) in the Genga Action |
Plan, |
220, Need for the exclusion of ‘Mochis’ from Shri Narsing Makwana ]l
: the List of Scheduled Qastes in Guj- * ,
arat except District Dang, I
221t. Damage done to crops by wild animals  Dr. Qhander Shekhar f
in vdrious parts of the country and Tripathi .
need to take remedial steps. :
222. Need torestore regular electricity supply  Shri Madan Pandey !
in the Gorakhpur Pertilizer Plant, ‘ !
223. Need to have Time-Scale of pay for the Dr. A. Kalanidhi l
employees of the N.T.C. of Tami) - '
Nadu.
224. Nreed to arrange loans of Rs. 2000 for Shyi K.R. Natarajan
each worker of M/s. Binny MillsLtd. 26-4-85 o 145
Madrasfrom the State Bank of India.
225. Need to take steps to curb malaria Shri Lalit Maken
in Delhi
226. Need tolift the ban on ﬂ-eahru.itmem Shri Satyagopal
in Qentral Government @ices. Misra
227. Droughtsituation in Rajasthan and need Prof. Nirmala Kumari '




. 51

1 2 - 3 4 3
H M.

228. Need to permit the shopkeepers of Dharam- Shri K.D. Sultan-
pura on Kalka-Simila Nationa] High- puri
way to carry on their business till
new shops are constructed for them. ,

229, Need to tone up telephone services in  Shrimati Krishna I
Barauni (Bihar). Sahi

230. Need to set up some heavy industry in  Sbri Nirma) Kbatri
district Faizabad (Uttar Pradesh) to .

- remove unemployment among the
youngmen. .

231. Noed to take immediate steps to sstablish Shri Ghingwang
twomore T. V. relay stationsat Moko- Konyak
kckung and Dimapur in Nagland.

232, Need for Qentral assistance to Maharash- Shri Mukul Wasnik
tra for solving the drinkinﬁ water
problem in the scarcity hit villagesin
district Buldana.

239, Need to release a:i'oquste funds by the" Shri Chandra Mohan
Qontral to the Uttar Pradesh Govern- Singh Negi " 29-4-1985 or I3
ment to meet the unprecedented dro- :
ught situation in the State.

234. Necdto purchase paady from the paddy ShriV. Sobhanad-
growers of Audhra Pradesh at thesame reeswara Rao
puiccas is paid to Punjab farmers gnd
also to give bonus to them.

235. Need toreview the provisions of the Em-  Shrimati Bibha
ployes® State Insurance (Amendment) Ghosh Goswami
Act, 1984.

236. Need for early completion of Banspani- Shri Harihar Soren
Jakhpura railwey line in Orissa. )

237. Need to alleviate the sufferings of people ShriQhintamani
living in Khurda and Na Panigrahi
(Orissa) due to acute scarcity of drink
ing water.

298, 'Need to set up an academy of judicia) Shri Kamal Nath 1 .

Administration to train judges and
conduct refresher courses for them.

239. Need for improving the pay scale of post  Shri Shantaram Naik
9 graduate teachers in Goa, Daman and
Din and removing disparity in pen-
sion to teachers of aided and Govern.
ment schools.

213, Need for immediate Qentral help to Smt. Pushpa Devi
Madbya Pradesh to cope up with the
froblem of drinking water in the State




241. Need to make the Himsager Express a  Prof. P.J. Kurien
bi-weekly train and to provide its stop-
pages at important stations in the Dis-
trict of Kottayam, Pathnathitta and
Alleppey.

242, Need toremove the limit of Rs. 1,600 for  Shri K.N. Pradhan
payment of bonus to employees.

243. Need to give employment in futwe to Shri Dip Narayan
43 the uncrhployed residents of district  Van ntj;
Gonda (Eastern Uttar Pradesh) in
1. T. I. set up there,

244. Need to take steps for the proper func- l:;r. V. Venkatesh
tioning of Kolar Gold Mir ex to avoid
its closure.

‘s

——
245. Need to give clearance to the Sidhmukbh  Sbri Birbal
a;:d I&auhar Canal Project in Rajas- :
than.

246. Need to provide good seeds, fertilizer and  Shri R.P, Suman.
means of irrigation to the farmers and
ensure remunerative prioe for their
produce.

247. Need for financial assistance froth the, Shri K. Kunjambu
Banks to the weaker sections and low
income groups toimplement the social
housing schemes in Kerala.

248. Need to maintain prace and - order ir  Shri Zainul Basher
Aligarh Muslim University.

249. Neecd to restart the suspended direct ShriRam Bhagat
‘trains from Patna to North Bibar. Paswan -

250. Need to bring the Rajasthan tanneries Shri Banwari Lal
_in joint sector tosave them from clo- Bairwa
sure,

251. Necd to allow the Government of Kerala Shri. K. Mohandas

to grant title deeds to the setflers in
forest land in Kerala,

.

252. Need for carly complotion of the work Shri Keshavrao Pardhi'}

undertaken for increasing the caprcity
of telephone exchanges in  Bhandara-
Tumsar and Gondia in Mrharashtra.

253 Need to dwelowurilt centres in histori- Shri Pratap Bhanu

czl places in Madhya Pradesh. Sharma

254. Necd to resume the facilities which were Shri T. Basheer

available earliar in the Passport Liai- -

son Office located in Trivandrum.

J

2-5-85
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255. Need for centre | rasistunce 10 Uttar Pra-  ShriBalcam Singh
desh Government to meet the siww- Yodsv
tinn crexted by the  unprecedented
gtought in several districts of the
. e,

256. Need to r.isc the hright of .1l the plat- Dr. C.S. Trqntln
forms ot St tions flling on Synr.sti-
pur  Bereb nki line and to provide
sheds over them.:

257. Nued for eurly construction of reliw:y Shrinmti Kishorl
]El};: between H: jipur znd Sugauli in  Sinha
ihar.

258. Need tn niicet the expenditure involved in  Shei V. Sobhenads
shll'tin1 of the existing railwey line- recswara Rao
Muuvlipptnrm to  Vijuyaw .dr-by
the Centr: | Government.

259. Need to constitute n Commission pnd ¢.- Shri. K.N. Pradhan
k= other effective steps to remove the
gricvences of sm- 1l regiomnl news
p-pers.

260. Nerd to initicte necess:ry menstires t0  Smt. Geets Mukher-

stop uuauthorised reproduction of jee
books of Indinn zuthors in Bangla- y

desh,
261. Need to inst ] & Radio transmitter in  Shei Nirmawnl Kheeri
Ayodhy.., U. P.
262. Need for » new reilwey line to link Cha- Shri V. Greenit.sa
/' mr joeger with Mettup lyam, Prisad

263. vNned to upgrrde the Khx npur Ahir Fleg  Shri Ram Singh
N Station in Rejosthun as full fiedged . Yaduv e
R-ilwey Station, p

264. Need 1o re-\rww the decision m dub.-nd Shri K. Raommurthy

the O. N. G. C. Regionzl Offtee
M:.drss.

265, Need to publith Gurudev Ti.gore’s works Shri Priya Runjan
in all region: | lunguages to promote Dn Mu.mh:
aationn]  intogration.

966. ‘Need to t: ke steps for regular supply of Shri Ajit Kumar S
. improved qu &yofmntn | commodi-
ties in Car Nicobar,
a267. Need to exempt mrble from the lovy of Prof. Nirnuh Kwinwri
*  excise duty which hrs resulted in clos- Shakmwat

ure of smrll mrrble units of Rsjesthan

and hrs rendered 1.5 kkh>workem

joblﬂs

268. Need for integrated development of uu Slm Ganra nm
dncoit infested arm in- fict Morong
Emd;-,u Prudesh) and district Agra -

751985 o 10

b
g 851985 o 16
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269.

ay.

272,

273.

274.
275.

276.

277.

278.

279.

2Bo.

283.

Need for smaller constituencies in the Shri Harish Riwut )
hilly areas of Uttar Prudesh to fi.cili- .
ti.te closer contact with the electorate.

Need to set up clectrogic industries in  Shri K. Kunj.mba
Kerula to cnsure rapid industriclisut-
ion of the Stute and to provide jobs to
the wmemployed.

Need for provision of adequate funds for  Shri R. P. Sumun
carly completion of the Tunda Ther-
m~l Power Project and to provide em-
ployment to- anffected fimilies.

Need to ban palitical parties practising  Shri Huss,in *
a:lmmuualilm and narrow parochin- Dalwai
nlism.

e

Necd for tuking immediate steps to  pre-  Shri Bulk.vi B iragi
vent the impending closure of Ssma- .
char Bharti’ and ‘Hindustan Samxichar

Noed to set up u separate Department  Shri Kam.l Nath
for Spiri Affuirs at the Centre. " l

Need to increase the railwiy facilities Shri 8.M. Bhuttam
in the constul arcas of Audhrs Pradesh

Need to link Etuh in Uttar Pradesh with Shri M. Muhfooz Ali
Delhi, Calcutty,nnd some other towns Khan
in Uttar Pradesh by direcs rail sefvices. J

Need to drwlg: discase  resistant Shri M. Subby Redd)-']

varictics ut with a
vimtocheckmﬂiniupxm -
duction.

Need to convert the Katibar-Jogb:ni Shri D.L. Baitha -
mater-gauge linc in  to d-
guage.

Need to increase the p:;;cu;ymzm -Shrimati B:m;\'..-
price to iron-ore the rajeswari !
MM. T.C. from t in Belluri =

e —————— e —

at Habibganj neur Bhopal

Neod to reinstate  the retrenched Shri Ananda Puthik
workers of Mineral  Explorytion
Corporation Limited. ut Goruba-
than in Darjecling District,

Need to tke steps to remove the Shri Krishoa Priixp
shortage of one rupee notes and  Singh
small coins. :

Neod to 50t  up a  university in Smt. Madhuri Singh
" Purnia district of  Bihar. o

Need to zrrange halt of exprous trains _ Shei K.N. Prudhan |
|
|

-
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8.

285,

286.

a8y.

288.

#89.

291.

296.

297

Noed to develop Sinkhedsjr, the s*aml Wasnik 3

birth c¢ of Chhatrepati
Shivi ji's mother as w tourist centre.

Neod to double and electrify the Dr. V. Venketosh
rrilwny line between Bang: lore
and Madrss. .
Need to review the tlmmgn of the Smt.Geets Mukherjee
rogrammes in loc | langu-ges
rom AIR rnd Doordzrshan,

Need to develop S-inagur :.irpor? as  Shri Abdul -
zn internntional rirport with a Rashid Kebuli
vic\av to boosting tourist treffic and
tr.de. .

Need to give top-priarity in the Seventh  Shri Hussain Dolwe i )

Five Yerr Plan for irrigr.tion Pro-
jects in India.

Need for 1 llocstion of funds by Shri .M. Bhattam
HUDCO for rural housing or to .
sct up o seprrate Corporation for
finnncing rur: | housing schemes

Need to formulete & code of Conduct Shri Kamel Nath
and ethics for the Press.

Need to expedite the Western Kosi Dr. G.S. R-jhnas
Canel Project.

Need forrelax-tion by South Cen- Shri D.K. Naikwr
terrl R ilw..y in the rule reg: rd- .
ing booking of 20 w:.goms .t & time
for one pl-ce m K- rnat ks,

Noeed for, amending the Korest Conser- Shri Ram Pyurd
votion Act to obviate delrys in nika
execution of development works
in tribil areas.

Plight of the workers on zccount of  Shei Briya Ronjan )
Mhumshi

denotification of Indinn Rubber Das
Manufactyring Unit of West -
Bengsl.

Nred to open the closed units and Shri Basudeb
to m~ks the sick units st ble. Acharia

NM'd to provide loans in lime w Shri Birbal
.Ln firrmers end unemployed
yout B-nk in Srigangenagar
district of R jasthun.

Neod for eiwrly construction of a Shri Lakshomn
fishing harbour at Astorang Mallick.

(Orisaa).

J
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33.

904.

305.

gob.

310,

Need to reopen the Bhask®y Textile Mills: Shri Sribellav Pemi- )
Jharsugud~, Orisee. - gruhi . ’

!

!

Need to improve irrigation f-ctlities.in  Shri K. Rimachandra
drought affected district of Andhra Reddy
* Pradesh and Krroatrkn.

Necd to take strong steps to enuire sufe  Dr. Chindre Shekher

delivery of maney sent by insured- Trip:thi
packets through Poat Offices.

Need to protect the city of Bngalore Shri S.M. Guraddi
from pollution.

Need to intraduce:1:n express trein from  Shri. G.8. Bamevarsju
to Bangalore.

Need to provide r-Vayudoot service bet-  Shri Uneakani Mishea > 16-5-85 o 13
ween Varan:si nnd Bombzy vin N-g- '

pur.
Need to teke 2ction against ‘D inik Jog- Shri Neresh Ohrndra
Chaturvedi

cran “for publishing n news item ten-
ding to create instability in the country

Need to provide nssi<tance-by the Centre  Shri Keshuvrao
to the Government of Mahrrishtra for Pirdhi
organising drough: relief 2nd providi-
ng drinking water facilities.

Need for specdy completion of the Shri Tapeshwar
work on the project to improve and Singh.
mndernise the Sone Canel system
in Bibar with the assistance of the
world Bank.

Need to make specia! allocation in Se-  Shri Zainul Basher
venth Five Year Plan for over-al
devclopment of Eastern Ulttar. Pra-

desh,
Need to amend the Sharda Act.* Shri Mool Chand
Daga. .
Neetl to propagate the writings of Shri Madan Pandey

saints like Kabir and Guru Nanak

and isuc commemorative amps

in their memories to create an atmos-

phere of communal harmony in the

country. N

17-585 o 41

Need to take urgent steps to repair Shri Nihal Singh
the Jawahar bridge over -‘Yamuna :
river at Natiopal Highway No. 2
near Agra.

Need to provid= all facilities to the #a-  Shri Shanti Dharjwal
gincers and employees ‘of Kota
Thermal Power Plant as are bein
provided to those woiking in N'l‘?é

| S — s T T e et e e et = e i ] Vg e




63

-

312. Need for Gentral Goyernment t0; pro- Shei Harish. Rawat

313.°

314

ats.

9186.

317

ns..

319.

320,

g1,

3a22.

323.

324,

pare comprehensive and long: serm.
plans to harness the water resources
of rivers in hill arcas of Udtar Pra-
desh to moet the roguircraemt of
power.

Need to construct a bridge over the
Ganga river from Manjhi to Mohadi
city in.nosthy Bihar, .

Need to direct the management of oil
refinery at Cachin to negotiate with
tl}ehEmployeu Unior to end the
strike,

Need to devise ways and means to
combat the situation caused by the
d'uchnrge of industrial and chemical
wastes by various units in Pablic
: Il"irivate sectors in rivers and open

elds.

Need to incresse ruilway fucilities in
Bih=r porticularly extension of some
tri.ins to Patna.

Need to give adequnte compensation,
residentinl plots znd employment to
the £ .rmers whose lands are '
by the Delhi Administeation,

Need to maks av-ilable Imurmn, » life
suving drug for kidney prtients, efther
by restarting production within the
country orniy import.

Nerd to taks remadinl mensures for the
survival of ‘Swuria Puhoria' tribe frac-
ing extinction.

Nred for financizl assstance to the Go-
virnment ok Orissa to help the fumers
in Balusore district to amend the Fa-
mine Code. .

Need to survey 8 new railway line from
Berhampur to Brudh or Sonepur in
Bolangir (district) Orissa.

Need to direct the Punjb Govergment
to trace 17 Dadnin labourers from Oris-
s ~nd to relezse them from contrue-

tor's bondage.

Need to sanction more funds by the

Central Government for upliftment. of
tribzls. ’

Need for ensly inglusion of Jrbalpur city
under Nationa] Malaria Eradication

Programme.
/

Shri Ram Bahadur
Singh

Shri Suresh Kurup

Shri K.R. Nattrajan

Shri C.P. Thakur

Shri Bharat Singh
Shri D.N. Reddy

Shri R.P. Das

Shri Chintumnni Jena

Shri Sommnth Rath

Shri Chintrmaani
Panigrchi

Shri Ajoy Biswas

Suri Ajay Mushran

Mt e e
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1 2 ‘8 4 5
M,
925. Need to exempt imprted life saving dru- Prof. Nirnsala: Sameeri )
from custom dugv and to urrange et
or their sale on fuir price. o
326. Need for contral qu to mect the Shri Jxganiinth *
sitgption caused by eyclone in laige Patmaik
aroae of Cutt.ck, Balasore and some
other districts of Orissa.
327. Noed to teke over the M-suliprtnam. Shri V. Sobhana- 19595 0 41
Vipyaswadn State Highway by the dresswara Reo Y
Central Goverament pnd - dding it to
Sholapur-Vijryr. wada Nationu) - !
way in 1985-86.
328. Need for represent tion of Andhra Pre-  Shri 8.M. Bhattam
desh artists in the Festival of Indie at
France and U. S§. A
399. Need to increw.se ths remunceative price  Shri Knmmodilal
of whextznd mustard Seeds, Jawv J
330. Noed to provide d-inking water to the Shri Braja Mohan
drought affected zre s of Orisea. Mohznty }
331. Noed to take steps 1o evuid the impendi- Shri K. -Knjnnﬂiu
ing closure of LPG cylinder nrinufac- : .
wuring mnit in Kerala.
332. Need to set up » high power trnsmiss-  Shri K. Pradhani
ion T. V. Cenre 1t Barigum in . |
Orioma.
333. Need for declsring residents of Ladakh Shri P. Namgyal
region of J&K St .te or scheduled tribe 18-5-85 0 12
under orticle 342 of the Cinstitution. ,
334. Need to sanction "ces: ry fuads for Shri P. Penchallih
carly completion of Sam«hik Project . .
in Andhrz. Pridesh.
335. Need to remove difficulties ¢ used to Pyof. Swif-ud-Din Soz
pzssengers by introduction of compu- :
terised reservatioas in Tadi n Ai 'ines.
336. Nedd to institute : n enquicy into non- Smt. Kishori Sinha
usc and neglect of *Hospit: ly on
wheels' obtrined from pbeo d. 3
337. Need to wke urgeat m= sures to gheck Shri Somnath Reth )
laige scele deforostation, ) ]
8. Need to got the Supreme Court’s stay Shri V. 8. Vijayara. 1
3 order vacrted on provident fund in  ghawvan
the beedi industry.
339. Need to provide rehabilitation grant and  Shri Birbzl

compensation by the Union Govern-
ment to farmers affected by water
logging in Saratgark arca f Rnglu-
than due to seepage from Iadira
Gandhi Canal.




6 -

343.

344-

346.

347

948.

349.

95"

3%

Need to complete the work of Luying
-brond gauge linc linking Pathankot
to Barmer in Rafasthan border.

Need to take approprinte measures to
check rising prices and to streamline
_the distribution system.

Need to provide immedizte relicf znd

fin.ncidl awistince to the drought
uffected peoplt in Kirmukn.

Need to t-ke steps to solve the problems
of teachersat 1L.1.T., Kharagpur.

Need to tske over the textile mills of
Modinzgar.

Need for the Centn:l Government to
twke mesures to purchasc lmﬂn
ddy from . peasants in
hl.dcsh end to put morstorium on
payment of debts. .
Need to EroudeoneT V. setalong with
a satellite T. V. antenna to
Panchayat in tribal und hilly villages.

Need for financi:] assistance by Central
Government to strrt relief work for
providing drinking wuter in some
drought affected areas of Madhya
Pradesh. ,

Nccd to Eut & moratorium on xU loans
y pepper cultivators and to
;hahsh export duty. .
Need to extend crop imsurance u:hem.e
to fruits and vegetables.

Need to make drastic changes in the
management of Keshoray Patan
Sugar Mill in Bundi district o!‘ Rajas-

than,

Need to  seart work mmedmely en
Lalitpur-Banda railway line.

Shri V:rdhlﬂhnnder 1l

Juin .

Shiri Braja Mohan
Mohanty
Shri S.M. Guraddi

Shri Narzyan Chou-
bey
Shri Basudeb Acharia

Prof. N.G. Rangu

Shari P.Namgysl

Shri Aziz Qureshi

Prof. P. J. Kurien

Shri Harish Rawst

Shri Shanti Dhariwal -

Smt. Vidyavati
Ohaturved;

H &o-s-ﬂg o

\r'




